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VWag El biJied ill ADdhr PracJe have been electrified a on 31·12·1987J 

which constitute 73.4 per cent of the tot 
3926. HRI SUBHASH CHAND villag. The number of village where 

BO E ALLURI: Will the Mini ter 
ERGY be plea ed to state: 

of treet lighting ha been extend d to 
localities inhabited by Harijan and other 

(a) what i the percentage of village 
eJectrified in Andhra Pradesh and tbe num-
ber of Harijan villages electrified in the 
tate 0 far; 

backward communities 15,344 as OD 
30.6.1982. 

(b) and (c). Rural Electrification Sche. 
me are formulated and implemented by 
the tate lectricity Boards and Rural 

(b) whether Government have given any 
conce ion for grant of electric connection 
to Harijan houses; and 

lectric Cooperatives and by the re pective 
El ctricity Dep:;trtment of the State Gov-
ernment where there are no Electricity 
Board. The Rural Electrification Corpor-

(c) if o the details thereof? ation pr vides financial a istance for Hari-
jan Basti Electrification Scheme on con-
ce ional terms and conditions compared to 
other cherne. Some State Electricity 
Board provide conces ions for grant of 
electric connection to the Harijan house. 
and available details of the ame are an-
nexed. 

THE MINISTER OF STA E IN rn 
MINISTRY OF E ERGY (SHRI 
CHA DRA SHEKHAR SINGH): (a) 
There are in all 27,221 inhabited village 
a per 1971 cen us in the State of Andhra 
Prade h. Out of these, 19.970 village 

1. Andhra Pr~l.(l<'sh: 

2. A sam: 

g. Bihar 

4. Gujarat: 

5. Hal'yana: . 

Statement 
There is no scheme in Andhra Pradesh to provide free electricity to 

Harijan Houses. No concessions in tariff are also provided to 
H 'wijan Houses. However, in the Houses built by Government 
of Andhra Pradesh for the b nefit of Scheduled castcsf~ miJies, 
t.he internal wiring is done by Andhra Pradesh State Electricity 
Board free of cost in a phased manner and a 40 '''att bulb fitted 
fre in e<!ch House . Necessary lines to thes houses frc m the main 
lin('s arc al '0 laid and supply given. This facility has been exten· 
dcd to 3°,526 Houses so far. The monthly consumption bargcs 
a re collected as per tariff. 

There is nQ such scheme in Assam at presentin operat ic 11 nu a.} 
such scheme is under consideration. 

There is no scheme Lo provide free electricity ,ti l Harijan Houses 
in Bihar. However, som conces ions are given to eie tricity 
H ".rijan Houses like no realisation of security d p sit pr vidir:g 
, ervice connection free of cost, monthly en rgy consumpti n to 
be realised at flat rate basis at the rate of Rs. 3/-(including 
Electricity Duty) per point of40 W pel' month upto a . m~xjmum 
of two points perservice connection, and wiring insIde h uses 
upto two points is to be provided at Boa :d's cost. Number of 
beneficiaries und r this is not readily available. Howcv( r 5~o5 
Harijan Bastis have been electrified till 31st March, 1982. 

Th re is no scheme introduced by th Gujarat S1ate Electricity 
Board to provide free electricity to Harij~n H uses c r tc. g;, e 
an y con cession . 

There is no scheme to provide free electricity to Harij.m Houst's 
or to give' any concession in the energy charges in HayoJa . 
To help the weaker sections ofsociety a scheme has bun started 
for giving single point connection in Harijan dwellings. A per 
this scheme, the State Electricity Board, on d posit f Rs. 50/-, 
provideson lightpointand n plugpointintheHarij2.n dwe)]-
ing along with the meter and connection. Out f Rs'50/-, RS.I5/-
is harged as the security for meter and Rs. 35/- as the actual 
charges for providing the wiring and board for singl light poin t 
and plug point on no profit no loss basis. The normal meter se-
curity in Haryana is Rs. 30/- for domestic connection. Thus the 

conces ion of Rs. I5/·is given to Harijans for metersecuritycharges. 
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~. Him'! hal Prad sh : 

7. Karnataka 

8. Krr:>.la : 

9. M <>.dhya Prad sh : 

so. M ".harashtra: 

1. M ghalaya: 

12. Orissa: 

43. Punj b: 

'4. RaJasthan: , 

1:5. Tamil adu: 

26. Uttar Pr~.d~sh: 
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About 3!2860 such lingle point domestic conp ctiona have be~n 
given to H'1.rijan dwellings upto May, Jg8a. 

Th re is no ch me to provide free electricity to Harijan Hous s 
but some concessions are being given. For the electrification of 
H q,rijan Houses Himachal Pradesh Govemm nt is 8lving sub-
sidy and against this sub;idy 2268 and 5147 Harijan House 
had b en c1ectrified during 1980-81 and 1981-82 IC P ctivc..J). 

Ther is no proposal to provide free c1cclri i1y t Hn ijn Houses 

Ther i no proposal to give free electricity to Harijan Houses. 

There is no scheme to provide fr electricity to Harijan Houses. 
H owe <>r th reisa chemebywrucha singl light pointuunle1C'H d 
c nnection is given by the Board to Scheduled Caste and Trib 
p rsons living in rural areas. The Harijan or tribal singk 
light pint consumer isnot required to payin adv nc anyseJvice 
connection and security deposit am unto Further during filst 12 
month of not availing supply such consum<'rs zrc Hquind t p •. y 
Rs. I' 65 per month towards providing internal wirin £ r siJ.gl 
light pint conn ction. In addition Su h c n urn IS arc r quired 
to pay afix d nominal amount ofRs. 1'35 per month towards 
Cn rgy con umption excluding electricity duty amounting to ~6 
pais pCT month as p<'r present tariff. Ab ut !25075 su h co n ec-
ti n have been given to Harijans till May, 1982. 

Thrre i no scheme for frcr lcctricity to the Harijan Houses. Schew 

dulcd C:!slcs and Navbudhas are exempted from payment of 
service connection charges for power supply to their domestic 
connections. About 1 58 231 . uch connecti nS have been released 
upto the end of March, 1982. 

There is no scheme for free electricity to the Harijan Hou es D r 
to give any concessions. 

Ther i no cheme for free electricity to Harijan Houses. 

There is no scheme in Punjab tate Electricity Board to provide free 
eleclricity to Hvijan Houses. However, eme conc( i n :-1«-' 
beinggivenlikesecurityd po itathalfth existingratesand m('t-
rS ecrity only Rs.2/-insteadsof Rs. 20/- . Further HarijaDs ale 

exempteclfromthepaymentofservicc conn etion charge' zndcrn 
pt to pay rt:;ntals nstead of services connection charges. D mestic 
connections to Memb rs of Schedlded Ca tes ~ J C fel(',. (c (n 
priority. There are r ,46,336 H arijan Houses to whem electrict 
connections have b en relea d. 

Th re i no proposal to provide fi·cc electricity t t1:(' Huijrn He " ( ~ . 

There i a scheme for all weaker sections of society, fr mJuly, 1979 
t give power conn ction to huts in rural areas at a flat rate tariff 
ofRs.2' 50permonthpcrlampof40 W. For the purposeof this 
schemt" a hut i a living plac . with mud W'tllls and thatched r o f 
and :-.reas not xc ("ding 200 sq. ft. Upto July, 1982, more tIl ' n 

4 ' 57 Lkh of hut h'lve b n 1cclrifid under this scheme. 

There is no scheme to provide free electricity to n~rijan Houses. 
A scheme known osJanata Service conn ction cherne und r exi-
stence since 1976 to provid el ' ctricity at cionn ssional rate to 
H'lI'ijans landl s labour rs and farm 1'5 whose holding is one 
acre or less, Under 'Janata ervice Connection heme' ~8009 
connections haveb ... en provided upto March, 1982. 




